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NOTIFICATION
THE 17 * July, 2023

No.1-PAC/2023-24/_Y4Y__ Under Rule 180 of the Rules of Procedure
and Conduet of Business in the Punjab Vidhan Sabba (Punisb Legislative Assembly), the
Hon'ble Speaker has nominated Dr. Vijay Singla, M.L.A, on the 14* July, 2023 to serve
on the Committee on Public Accounts for the remaining period of the year 2023-24 in
place of Shri Hakam Singh Thekedar, M.L.A.

DATED CHANDIGARH RalELok Kl::;&
. . SECRET

THE 17™ July, 2022

No.I PAC/2023-24/ _ ]2.)97)dated Chandigarh, the |} July, 2023.
Copy, forwarded to:-

1. Dr. Vijay Singla, ML.A,
2. Shri Hakam Singh Thekedar, M.L.A
for information.

Kavo—_

UNDER SECRETARY,
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